THE HIGH COURT OF KERALA
Kochi — 682 031
Dated - 06 /03/2018
PROCEEDINGS
Judiciary — General Transfers of Principal Counsellors of Family Courts, 2018 — Orders
issued.

Read : Rule 17 of the Family Courts (Kerala) Rules, 1989

RDER NO B1(C) — 99709/2017

As part of General Transfers, 2018 of Principal Counsellors of Family Courts, the
following orders are issued;

1. Smt. Kavitha C. Gangan, Principal Counsellor, Family Court, Kollam is transferred
and posted as Principal Counsellor, Family Court, Kottarakkara. She will handover charge of
her office to the Sheristadar/Junior Superintendent of the court and take charge as Principal
Counsellor, Family Court, Kottarakkara.

The Sheristadar/Junior Superintendent of the Family Court, Kollam will hold the full
additional charge of the Principal Counsellor till Smt. Jyothy P.V. (SI.No. 5) takes charge.

2. Smt. Sandhya R.S., Principal Counsellor, Family Court, Ottappalam is transferred
and posted as Principal Counsellor, Family Court, Palakkad. She will handover charge of her
office to the Sheristadar/Junior Superintendent of the court and take charge as Principal
Counsellor, Family Court, Palakkad.

The Sheristadar/Junior Superintendent of the Family Court, Ottappalam will hold the
full additional charge of the Principal Counsellor till Smt. Sindhu T.S. (SI.No.12) takes charge.

3. Smt. Deetha T.D., Principal Counsellor, Family Court, Nedumangad is given one

year extension as Principal Counsellor, Family Court, Nedumangad.

4. Shri Muhammed Afsal Kampuravan, Principal Counsellor, Family Cqurt,
Malappuram is transferred and posted as Principal Counsellor, Family Court, Thalassery.
He will handover charge of his office to the Sheristadar/Junior Superintendent of the court and
take charge as Principal Counsellor, Family Court, Thalassery.

The Sheristadar/Junior Superintendent of the Family Court, Malappuram will hold the
full additional charge of the Principal Counsellor till Smt. Honey T.R. (SI.No.15) takes charge.




